2023
IN THE HIGH COURT AT CALCUTTA
APPELLATE SIDE

No. b 7—7 5 -A Dated, Calcutta, the QZWO‘-Auqust, 2023

From : Chaitali Chatterjee (Das),
Registrar General,
High Court at Calcutta.

To : 1) The District Judge of all Districts including Andaman & Nicobar Islands,
2) The Chief Judge, City Civil Court, Calcutta,
3) The Chief Judge, City Sessions Court, Calcutta,
4) The Chief Judge, Presidency Small Causes Court, Calcutta,
5) Members of the Registry of this Hon’ble Court
including the Circuit Bench at Jalpaiguri & Port Blair,
6) The Principal Secretary, Judicial Department, Govt. of West Bengal,
7) Director, West Bengal Judicial Academy.

Sub : Filling up the post of Registrar in the Armed Forces Tribunal at Srinagar Bench.

Sir/Madam,

With reference to the above, I am directed to forward herewith a vacancy circular bearing
no. F.No.2(92)/2019/AFT/PB/Adm-II/Vol-lll dated 21.07.2023, issued by the office of the Principal
Registrar, Armed Forces Tribunal, Principal Bench, Ministry of Defence, Government of India, inviting
applications for filling up of 01 (One) post of Registrar in the Armed Forces Tribunal, Regional Bench,
Srinagar (functioning at Jammu), on deputation basis, for information of all concerned. The said circular

has also been uploaded in the website (www.calcuttahighcourt.gov.in) of this Hon’ble Court.

In this context, I am to request you to inform the eligible Judicial Officers to visit the said
website, apply in prescribed proforma as in annexure-I, and forward the same to this end on or before
28.08.2023 for onward transmission of the same to the concerned authority within time.

Enclosure : As stated.

Yours faithfully,

Registr ?kl
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GOVERNMENT OF/INDIA, MINISTRY OF DEFENCE
mmmww‘cﬁ

Phone © 011-28171027 ' West Block - VI
Sector — |, R.K.Puram
New Delhi — 110 066

£ No. 2(92)/2019/AFT/PBIAGm-IVOH Dated - 24 July, 2023
CIRCULAR

CiRLVLAR

Applications are invited for filling up the posts of Registrar inthe Armed Forces Tribunal, Regional
Bench, Srinagar (functioning at Jammu) on deputation basis for a period of three years from suitable
candidates, who fulfill the eligibility conditions:-

5. Name of the i =ligibili iti

Nl No. of Post k Pay scale (Rs.) | Eligibility conditions

No.| Post ' i :
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101, Registrar | g1 ‘ Pay Matrix Level-13 Officers of Central Government  or  Siale

{General Centra%%\ Governments  OF Supreme Court of Hgnh :
| Service ', | | Courts ©or District  Courts  Of Statutorny/
L Group ‘A g i | Autonomous bodies having pensionary penefils |
';(;azetted ‘ | or Judge Advocate Genera! Branch of Army.
! Nan-Ministenal) | i L Navy & Air Force and other simiar inshitutions
i |
‘ 1‘ i ! {a) (1) holding analogcous post of regular basis
o ‘ | i in the parent cadre of Department,
Co | 1 ' or
l ‘ l i (i) five years’ regular service in the parent
1 i cadre of Department in Levei-12 of the
il ! “ ! i Pay Matnx, and
| | P .
% | ‘ ‘ ! (o) holding degree n law from a recognised
L ‘ ; | University.
l 1 ' . Note: The period of deputation including the |
L i | period of deputation i another ex-cadre i st
Lo ' \ | | held immediately preceding this appoirtment ’
Lo | | thg same OF some other Qrgamizatio? _
! l\ ; | | department of the Central Government shall not
L | ' ordinarily exceed four years. "
1 I E—— [ I
2 The pay of the officer selected on deputation basis will be governed by DoP&T O.M. No 6/872

Estt(Pay-m dated 17.06.2010, as amended from time 1o time.

3 The departmental officers in the feeder grade who are in direct line of promotion. shall not be eligible
for consideration for appoimment on deputation. Similarly, 2 deputationist in the Armed Forces Tribuna!

shail not be eligible for consideration for appointments by promotion channel.

4. The maximum age limit for appointment by deputation shall not exceed 56 years with a residua
service of four years as on the closing date of receipt of applications.

5 The application in the prescrlbed pro forma (Annexus'e-l} of the eligible officer, who can be spared in
the event of his/her selection may be forwarded to the principal Registrar, Armed Forces Tribunal, Principal
Bench, West Block-VIL, sector-l, R.K puram, New Delhi -~ 110 086 by the Department
jatest by 11" September, 2023 along with photo copies of the Annual Confidential Reports for the last
five years of the candidates along with Vigilance Clearance Certificate.
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g The applications received without supporting documents, photograph, unsigned and incomplete in any
manner. shall be summarily rejected.

Bl

7. It may please be noted that this Office is not yet enlisted in the Directorate of Estate for allotment of

GPRA (General Pool Residential Accommodation).

g  Candidates who apply for the post will not be allowed to withdraw their candidature subsequently

o The period of deputation can pe curtailed upon a Summary assessment of the performance o7 upon
other administrative exigencies by the Hon'ble Chairperson.

10 Who have applied pursuant to notice need not apply further.

(Dharmender Rana)
Principal Registrar

Enclosure: Annexure-1
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istripution :-

The Secretary General, Supreme Court of India

The Registrar General, All High Courts

The Principal Registrar, Central Administrative Tribunal, New Delhi

The Under Secretary. MoD. AFT Cell, New Delhi

The JAG Branch Army/Navy/Air Force, New Delhi

AFT. Principal Bench, New Delhi - Website

The Registrar, AFT, Regional Bench. Srinagar (functioning at Jammu) with the request to

-circulate to locally among Govt. offices located in its jurisdiction. It is further requestad that

window advertisement may be got published in one of the widely circulated dailies of your
region.

All Ministries of Gol

The Chief Secretary, Govt. of NCTD, Delhi Secretariat, | P Estate. New Delhi - 110002
Guard File
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Certification by the Employer/Cadre Controlling Authority

The information/details provided in the above application by the apphicant arg tru- o
coreot as per the facts available on records. He/She possess educatioral quaiibcat o o

gxponence mentioned in the vacancy Circular If selected. he/she will be relieved immadiici

Aleo certified that
() Taoe s no vigilance of disciplinary case pendiag;"cm»'1tempﬁated agamst Shn/Srit
(i s Her integrity is certitied.

L oo Her CR Dossier in original is enclosed/photocup €9 of the ACRs for the last & yuer ©.

;

stested py an officer of the rank of Under Secretary of the Govt of India or above are encios i

(L) o major/minor penally has been imposed on him/her during the last 10 years Cr ~

I

raofnnor penalties imposed on him/her during the last 10 years is enclosad (as the cane o

3 [

Countersigned

Employer/Cadie Contro

(Authority with Seal




